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Quarters required for Hindustan 
Cables Workers in Rupnarayanpur 

Township 

477. SHRI KRISHNA CHANDRA 
HALDER: Will the Minister of IN-
DUSTRY be pleased to state: 

(a) the number of quarters requir-
ed for the Hindustan Cables workers 
in Rupnarayanpur township and the 
n umb er of existing quarters; 

(b) in what time the requirement is 
to be fulfilled; and 

(c) the steps taken by Government 
in this regard and details thereof; 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI NA-
RAYAN DATT TIWARI) (a) The 
number of quarte:-rs required for the 
Hindustan Cables Workers in Rupna-
rayanpur Township is 2700 and the 
number Of existing quarters (including 
tho ,; e under construction) is 1396. 

(b) Hindu•3tan Cables Limited has 
made a provision of constnicting 500 
number of quarters during thE:' Sixth 
plan period. Further construction o! 
quarters to meet the requirement will 
depend upon the availability of funds. 

(c) Government has given approval 
on 29th December, 1981 for construc-
tion of 108 quarters at a total cost of 
Rs. 73. 75 lakhs. 

Need based wages policy 

478 . SHRI VIJAY KUMAR YADAV: 
Will the Minister of LABOUR be plea-
sed to state: 

(a) whether it is a fact that the 
whol e Jabour population is under great 
E:conomic strair· r.luc to unprecedented 
price rise; 

(b) if so, whether Governmc?nt have 
any proposal to introduce need-based 
wage policf for the labourers; ancl 

(c) what other concrete steps Go-
vernment propose to take to provide 
relief to the labourers against price- . 

. ? nse. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
DHARMA VIR): (a) It is a fact that 
the prices are rising but the rate of in-
flation has come down. 

(b) It is proposed to formulate a 
national wage policy, suggesti:1g 
inter-alia, ·the criteria for fixation re-
vision Of wages, in consultation with 
the r epresentatives of workers and em-
ployers at the next tripartite conferen-
ce. 

{c) In the organised' sector, where 
wage rates are determined usually by 
collective bargaining the price rise 
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factor is taken into account in arriving 
at a settlem ent. 

In the u norganisE:d sector where wa-
ges re fixed under the Minimum Wa-
ges Act, the Labour Ministers' Confe-
rence he d in Ju1y 1980 decided that 
the w ages ~ hould be revised once at 
least in tw0 years or on the rise of 50 
points in th ~ consumer price index. 
The State Governments have been re-
quested. to take action accordingly. 
They have also hE:en requested to con-
sider the feasi bility of attach ing a va-
riable dearness allowance formula to 
the m inimum wages so tha t the w;:iges 
may be adjuste:d to the variati ons in 
the consumer price index from time to 
time, as necessary. 

Proposal to set up State Electrm:ics 
Corporation 

479. SHRI K. PRADHANI: Will the 
PRIME MINISTER b t !)leased to s tate: 

(a) whether Government have a 
proposal to ugg0.s t to various State 
Governments to form Sta te Electronics 
Corporation ~ ; 

(b ) if so, when such proposa1 is g0 
ing 10 be implc:mented; 

(c) w hether any such State Electro-
nics Corporation has been already con-
stituted by anY State Government be-
fore gett ing any guidelines from the 
Centre ; and 

(d) if so, the names of the States 
where su ch State Electronics Corpora-
tions have beE:n formed? 

DEPUTY MINISTER IN THE DE-
PARTMENT OF ELECTRONICS 
(SHRI M. S. SANJEEVI RAO): (a) 
to (d). Yes, Sir. Department of Elec-
tronics, since 1972, ha9 been encourag-
ing various State Governments to from 
State Electronics Development Corpo-
rations. State Electronics Corporations 
have already been set up by the follow_ 
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ing State Governments, in close consul-
tation w ith the Department of Elec-
tronics: 

(i) Kera la 

(ii) West Bengal 

(iii) Tamil Nadu 

(iv) Karnataka 

(v) And hra Pradesh 

( v i ) Ori •·sa 

(vii) Bihar 

(viii ) Gujarat 

(ix ) Maharashtra 

(x) P unjab 

(xi) Ut tar Pradesh. 

Production for demand and supply of 
Steel 

480. SHRI GHULAM MOHAMMAD 
KHAN: Will th e Minister of STEEL 
AND MINES be pleased to state: 

( a ) whether any study has bef::n 
mad e of deman d pro jections for steel 
in the future; 

(b) if so, th e projection for demand 
and supp1y; 

(c) w hether it is also proposed to 
import :- teel items; and 

(d) if so. the detail s thereQf? 

THE MINISTER OF STATE IN 
THE MlNISTRIES OF INDUSTRY 
AND STEEL AND MINES (SHRI 
CHARANJ IT CHAN ANA): (a) an d 
(b) . Ye Sir. The Working Group of 
Iron & Steel s t ~ up by the Planning 
Comrnic.s io:i for th€ Five Year period 
1980-85 in its r eport c.ubmitted to the 
Planning Commis9ion in October , ID30 
projected the demand and nvailability 
of steel in the two terminal years of 




